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UGC SlIgqestion to Bin Elections to 
Student's COUDen 

2560. SHRI MUKUL WASNIK: 
Win the Minister of ED UCATrON 
b:! pleased to st~te : 

h) whe1her there is any recom
mendation from th~ U~iversity -Grants 
Commission to ban college and uni. 
versity s111dent's council c I ec tions: and 

(b) if so, whether Government 
have accepted the recommendation? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT)- (n) : No, Sir. 

(b) Docs not arise. 

Railway Accidents F:nquired into by 
Commissioners of Railway Saf{'ty. 

2561. SHRI DASUDEB ACHARJA: 
SHRIMA'II PATEL 

RAMABEN RAMJJBHAI 
MAVANJ: 

Will the thr.' Mini"lcr of RAfL
WAYS b<.' ple:'scd to state: 

(a) whdh,';' ~\1l the accidents which 
took place during T9~4-85 have been 
enquired into by the Comm iss ioners of 
Railway Safety~ and 

{b) if so, the mlljor finding thereof '1 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) Commis
sioners of Ra 1JW~ly Safaty enquire 
into railw:1Y (1ccidcnts in accordance 
with the Ru'es laid down in Statutory 
Investigation in:o Accidents Rules, 
1973 issued by the Ministry of Tourism 
& Civ it Aviat ion. Accord ingly, Commis
sioners of Ra i Iway SafelY enquired 
into 32 train accidents during 1984 .. 85. 

(b) A.s per the find ings of the 
Commissionlrs of Rallway Safety, 18 
accidcn's WJrc attributed to the 
f\\\u·c or ntlw lY st'l:f, 8 t,) p.!"son~ 

O'-h'~~ thl'l ra 'lw lY ~m 1;OY'!·.!s and 6 
accld .nts OCCIl 're 1 (.\-lz to equ~p.n ~n t 

failQr~. 

New Item Captioaecl "I .... eqaate .• 
Slow Relief to Bhopal <a. 

Vletlms" -" ---2562. SHRI DHARAM PAL 
SrNGH MALIK: Wilt the Minister of 
HF:ALTH AND FAMILY WELFARE 
he pleased to state: 

(a) whether Government's atten
tion h'ls been drf1wn to the neWs item 
appearing in the Hindustan Times 
dated the- R Junf.', J9R5 under the 
caf't ion ccl "Inadequate, ,.;low relief to 
Bhopal g'l~ victims" : rind 

(b) whether Cent;al Government 
propose to rush mf'dicines immediately 
for the g'IS affected people and if not t 

the reasons thereof? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRT YOGENDRA MAKWANA) : (a) 
Yes, Sir. 

(b) 0" the request of the State 
~ Government the Union Gov~rnment 

has alreadY :l rranged j 0 supply adequate 
Quant ity of Sodium Thiosulph1.te to the 
State Government. No other request 
for 1h c supply of any other drugs and 
medicines has been r.eceived. 

Constructions of Loco Shed at 
Charlapalli 

2)()3. SHR( S. M, BRATTAM: 
Will the Minister of RAILWAYS be 
pleased to stat c : 

(a) whether Government have 
decided to freeze funds for construction 
of a loco ~hcd at Chcrlapalli near 
Secund erabad : 

(h) whether State Government 
have requested for revising s,",ch eartier 
decisiO:1 : and 

(c) the amount required for comple. 
tiO!) of the same? 

THE MINISTER OF RAll WAyS 
(SHRI BASI LAL): (a) Construction 




